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No, 1520 (2)/XVII-V-] 1/ (KA)-24-1991
- Dated Lueknow, Augist 21, 1991 -~

In pursvatce of the ‘pravisions of clause (3\ of Artilele 148 of the Constitution of Tndia,
the Governot is pleased to order the publication of tha following English. translation’ of -
the Uttar Pradesh Audyopik Kshetra Vikas (Sandeh Nivaran Aur Vadbikaran) Adhimiyam,
1991 (Uttar Pradesh ‘Adhiniyam Sankhya 37 of 1991)" as passed by ths Uttar Pradesh

«  Legislature and assented to by the Governor'on August 20, 1991,

THE UTTAR PRADESH

INDUSTRIAL AREA DEVELOPMENT

 (REMOVAL OF DOUBTS AND VALIDATION)-ACT, 1991 L

(As passed by the Uttar Pradesh Legislature) _
(U P. Act No. 27 of 1891) A ‘

_ ACT
to provide for the removal of doubts in resper: of certain provisions '

of the Uttar Pradesh Industrial Aveq Development Act, 1976 ond to - ‘
validate certain acts and proceedings thereunder: ) ‘

- Iris HEREBY enacted in the Rorty-second Year of the Republic 0 |
India as follows -1— ' - ' ' l

Short titleand 1.

~ (1) This Act may be called the Uttar Pra.éesh'Indﬁstrial Area
commencement  Development (Removal of Doubts and Validation) Act, 1991




